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ORDER
Tllcn: whull be Special Bench al Mumbal (in 11.71019 (0 Miami the nmflcrs Imed beforcShi'i VP 1 ingh. Member (Judlclal) and Shri RdVik‘lmar Duralmm). Member (Technical). I‘ll:

Special Bench shall compriw of:

[e lien in am Mumba
Shri \ P. Singh. Member (Judicial)

ihc ( onslilullnn of Bench as pcl stclum 419 (3) ofthc ('umpallicc Act. 20 I 3
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1 RS wHon‘hlermlem.MlliollallTllmpan) law lrihunamm Delhi.
2. Hon'ble Members. National Gunman,» Lavl mhuml.
3 Secretar). Nanoml Company Lav. Tribunal Ne“ Delhl.
4 Officers of mmml ' mpan) law Tribunal. Principal Bench. Nm DelhiKnlkamMumbal,

ChennairAhmcdzlbad'AHahablld’EengulunlChandigarh/ Uuwlhnli/Hydembadllaipur’(‘ullack
PS to 1mm Scarel (Sh Gwncslmar Kumar Singh) Minlslly ofL'orpnlall: Arms. Ne“ Delhi
N( L l ueb sllc ' \Imlcc Roam.
Th: lmlimm nl‘Chhrlmd Acmunlnnlc qundla, 111). New Delhi
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11 1mm Allied Senlccs | 11. 59 12. V0“ Rolilak Road. Delhi.
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13. Bar Cauiml. xcu Delhi/Mimhai
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